
Writt n Answers JULY 15, 1982 Written Answers 88 

M~m:>randam £rom worlier.s 

n3aged in Hassan-Mangalore 

Project 

1182. SHRIMATI SUSHEELA 

. GOPALAN : Will the Mini5ter of 

RAILWAYS be phased t0 state : 

(a) wheth'~r the ~wernment have 

received any rnemorandum on be-

half of 850 workers en ·aged in 

Hassan-Mangalore Project; 

(b) if so, details thereof  ; and 

(c) ·step tal'en by the G overn-

ment t r  d rc  th ir grievance, ? 

THE DEPUTY lVHNI ER IN 

THE MINI TRY OF R AILWAYS 

AND IN THE DEPART1\1ENf OF 

1 ~  AFFAIRS 

( HRI MALLlKARJUN) : (a) Yes. 

(b) (i) To order for er eninO" of 

all ca ual lab ur for ab .. orption in 

Railway service, (ii) to fix Rs. 200-

250 rates to lab ur enO"aged in per-

1nanent way, (iii) to publi h seniority 

list of casual lab ur and (.iv) to grant 

temporary sta 1~us to all casual labour. 

( c) Casual labour have been scree-

n~d for al-norption in a-::cordance 

with th· availa. ility of vac ncies. 

The casual labour are paid wages 

ln.s ,. o:L minimum of the scale 

of R  . 195-232 and are ne>t entitled to 

th sc le rate of Rs. 200-250. Senio-

rity list was display  d as r q uircd 

und r the Rul s. Project ca :.ial labour 

ar not entitlcd t ' ten1porary status. 

Change in pay scales of 
C.G.H.S. Doctors 

u83. SHRI P. M. SAYEED : 
Will the Minister of HEAL TH AND 
FAMILY WELFARE be pleased to 
state : 

(a) whether it is a fact that a 
number of chano·es in the pay scales 
of C.G.H.S. doctors ha~ been 
undertaken by the Gov rnment; 

(b) ifs , the d tail') thereof  ; 

( c) h0w far the ~  will b-: b .n ficial 
to the d ctors ; 

( d) wl ther this wa ~ on ,f the 
n1ain complaints f th doctor ; and 

(  ) how many otl er demand f the 
doctors hav be  n  i:uplemented ? 

THE DEPUTY MINIST R IN 
T H E MINI RY OF HEALTH 
AND FAMILY WELFARE 
(KUMAR! KUMUD B ~ M. 
JO. HI) : (a) No. 

(b ) to ( ).De:; n t arise. 

0 ver-crow ding in Trains 

1184. PROF. NARAIN CHAND 
PARA HAR : Will the 11ini t r of 
RAILWAYS be pleas d to state : 

(a) whether Government have 
analysed th phen()menon <..l over-
crowding in Pa s nger/Mail or Super· 
fast train$ ; and 

(b) if so, the extent and nature of 
over-crowding and the step· tak n 
or proposed to be taken to ov~ c me 
the same ? 

THE DEPUTY MINISTER IN 
TH MINISTRY OF RAILWAYS 
AND IN THE DEPARTME  T OF 
PARLIAMENTARY AFFAIRS 
(SHRI MALLIKARJUN) : (a) and 
(b). h~ ov r-cr wding in pa  n  r 
train is main I y due tr} -lem. nd out-




